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 any  solution.  The  Home  Ministry  says
 that  the  problems  of  ऋa  ‘petteto-
 ners  are  fo  pe  dealt  with  by  the  Rafl-
 way  Ministry  and  the  Rail  Mirris-
 try,  in  turn,  adviseq  the  India
 Retired  Railwaymen's  Fedération  that
 it  was  the  Finance  Ministry  which
 was  competent  to  deal  with  their
 problems  and  the  pension  department
 of  the  Finance  Ministry  has  again
 thrown  the  ball  in  the  Railway
 Ministry's  court.  To  say  the  least,
 thig  attitude  speaks;  of  utter  callous-
 ness  and  indifference  of  the  Govern-
 ment  to  their  problem.  This  state
 of  affairs  has  naturally  created  x
 tration  among  the  pensioners.  Anhd
 the  Governmect  should  know  that
 most  of  the  pensionerg  are  facing  a
 situation  of  destitution  because  of
 the  nonchalant  attitude  of  the  o०
 vernment.

 Therefore,  I  urge  upon  the  Govern-
 ment  tg  examine  their  problems  and
 redress  them  as  early  as  possible.

 (xiii)  Need  to  release  quota  of  Paper
 Yor  Madhya  Pradesh  to  meet  the
 demands  of  students
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 मूल्यों  पर  कापियां  बेचने को  बर्ताव

 teen  जारी  रहेंगी  ।  इसके  विपरीत
 किला  मंत्रालय  कार्यरत है  ।  दिसेम्बरें,
 81  तक  कानर  का  कोटा  तो  मध्य  प्रवेश

 शासन  की  दिया  गया  ।  प्रथम  तिमाही
 82  के  कोटे  में  कुछ  थोड़ी  सी  मात्रा  दी  गएँ

 तथा  विगत  6  माह  में  कुछ  भी  नहीं !

 जुलाई  82  को  को  शिक्षा  सत्र  प्रारम्भ

 gat,  उसमें  लगभग  एक  करोड़  छात्रों  के
 करीब  भ्रभिभावकों का  रियायती दर  कीं
 कापियां.  उपलब्ध  नहीं  हो  सकी  तथ।  खुले
 बाजार  से  महंगी  <रों  पर  कापियां  खरीदनी
 wet  ।  प्राण भी  वहीं  स्थिति बनो  हुई
 ह ै।

 serge  शिक्षा  मंत्री  जी.  से.  निवेदन

 है  कि  अविलम्ब  यह  कागज  का  कोटा  मध्य
 प्रदेश  के  लिए  स्वीकृत किया  जाये  ।

 Strike  by  Employees  of  Neyvete
 Neyveti  Lignite  Corporation  Limited.

 DR.  ४  .  KULANDAIVELU  (CHI-
 DABARAM):  Under  Rule  377,  I  make
 the  following  statement,

 I  would  like  to  qraw  the  immediate
 attention  of  the  Union  Government
 about  the  serious  plight  of  the  emplo-
 yees  over  17,000  ४  number  of  the
 Neyveli  Lignite  Corporation  Litd.,  and
 their  families  and  total  paralysis  in
 the  essenttal  services  and  in  the  pro-
 ductivity  with  a  marked  set  back  in

 the  power  generation  following  non-
 settlement  of  Bonus  Issue  until  date,
 consequently  an  indefinite  strike  since
 10  24.  of  27th  October,  1982.

 The  Joint  Union  Action  Council  of
 NLC  initially  demandeq  20  per  cent
 Bonus  inclusive  of  4  per  cent  annual
 ineentive  on  the  grounds  of  86  per
 cert  productivity  with  an  earmark  of
 :  38  crores  profit  for  1981-82.

 Following  series  of  negotiations  the
 0  principle  -  -

 upto  11.7  per  cent  exclusive  of  annua]
 incentive  of  4  per  ०८  xd  0८८  per
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 cent  (fer  loan  ;  8-]  as  on  27-10-62
 When  the  demand  of  the  frustrated
 -  म्र०  @  minimum  of  14  per
 cent.  Ag  the  demand  and  the  offer  did
 not  meet  together  the  Joint  Union
 Action  Councfl  wag  forced  to  resort

 for  an  indefinite strike  by  10  ह,  M.
 of  27th  October,  1982,  Now  the  inde-
 finite  strike  is  on  the  eight day  and
 the  NLC  is  incurring  ।  m  of  about

 1  crore  rupees  per  day.
 As  the  disparity  of  loss  (in  crores

 of  rupees)  to  the  NLC  due  to  indefi-
 nite  strike  ang  the  demands  (in  lakhs
 of  rupees)  of  the  employees  are  vast,
 I  urge  upon  the  Union  Government  to
 come  forward  magnanimously,  and
 safeguard  the  interest  of  the  Nation
 and  the  employees  of  the  ULC.
 (xv)  Accidents  caused  प  unex.
 Ploded  8s  and  other  Explosives
 left  at  the  site  of  firmg  range  of  the
 army  near  -
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 उठाने  वाले  इस  तस  को  बुलेटिनों की
 रिपोर्ट  दर  के  कारण  पुलिस  में  नहीं  करतें

 हैं  भीर  न  हीं  मिर्सिटरो  अधिकारी यह
 स्पोर्ट  करते  हैं  ।

 मिलिटरी  afastfate इस  सम्बन्ध

 में  जचिठ  व्यवस्था  करने  हेतु  कहा  गया  पर
 उनके  द्वारा  बतलाया  गया  कि  हम  नष्ट

 को  हुई  सामग्री को  सुरक्षित नहीं  रखते
 हैं।  नोलाम  इसलि  नहीं  कर  सकते  हैं

 बम  के  खाली  खालों  को  उठाने  से  कितनी

 इसी  बात से.  लगावा जा  सकता  है  कि
 थो.  रामेश्वर  नौकरी  (होशंगाबाद) :  आसपास  के  कई  प्राणों में  पुरुषों की  संद्या

 सभापति  भोज्य,  मध्य  प्रदेश  में  इटारसी  कम  होती जा  रही  है  एवं  कुछ  गाों  में
 के  पास  रक्षा  मंत्रालय  दारा  प्रूफ  रेंज  बनाया  पूर्व हो  नहीं  बचे  ।  मैं  झ्रापके  माध्यम
 गया है,  वहां  पर  प्रतिदिन सेना  के  विभिन्न  से  रक्षा  मंत्रो  महोदय से  अनुरोध  करता
 हथियारों का  परीक्षण किया  जाता  है  शौर  हूं  कि  दस  तरह  से  चलने  वाले  मौत  के  व्यापार
 साथ ही  साथ.  वहां  पर  गोला  बारूद  बम  को  समाप्त  करने  के  उपाम  करें  ।

 भादि  हथियारों  का  परीक्षण  किया  जाता
 है  ।  गोला  व  बस  के  परीक्षण  के  बा  वह

 -

 व्यवस्था  रक्षा  मंकल  दारा  नहीं  की  मई  15.20  ०

 हैकि  नष्ट  हुए  गोला  व  बम  के  पोते  एवं  MOTI  RE:  SIXTH  FIVE  YEAR

 गमून्य  के  बने  हुए  खेलों  को
 0

 द.
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 व्यवस्था न  होने  से  स्थानीय  निवासी  ning  Minister will  reply.

 हैं  शौर  उन्हें  इसके  व्यापारियों को  बेचते
 &  जिससे  जक्के  ताजिक  लाभ  होला  है  1

 कई  बार  इन  खाली  बा  के  बलामें में

 कुछ  जीवित  बम  भी  रह  जाते  हैं  ,  जिससे

 what  ुवए  .  हो  जती हैं  एवं
 कई  लोगों को  जात  गंवानी  पढ़ती  है ं।

 ot  तक  इस  तरह  की  -नमें  में  सैकडों
 व्यक्तियों की  जानें  जां  चुकीं  हैं।  जीला

 -  ada  of  some

 THE  MINISTER  OF  PLANNING
 (SHRI  5.  छ.  CHAVAN):  I  am  thank-
 ful  to  all  the  Members  who  have  parti_
 cipated  in  the  debate,  we
 were  very  happy  to  have  the

 ०  ,  those  who
 happened  to  be  in  the  Govern-

 to  realise  the  importance  and  also  the
 difficulties  when  the  Plan  documents


